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For the Applicants 
	 Mr. A. Chakraborty, Counsel 

For the Respondents 
	Mr. RM., Roychoudhury, Counsel 

ORDER 

Per Mr. B.V.Rao, JM: 

Ld. Counsel for both sides are present. This M.A. No. 78 of 2006 has 

been filed for preponing the date for hearing of the Contempt Petition No. 

129of 2005. 

2:'' Heard Ld. Counsel for both the parties. 

M.A. dismissed as being infructuous. 

CPC is dropped since the order' has already been complied with.' 

However, the Ld. Counsel for the applicant opposes the same. 
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